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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW DELHI

 on/ papenoce No_1880/91 . |
Krishan Pal Singh Shri 8.5. Mainee

- APPLICANT (S) COUNSEL

Unien of Indies £"E§g§
RESPONDENT (S) COUNSEL

Date Office Report Orders

23,8,91  M.P, 2228/91

petiticnar through Shri 8,0. Madhok,p r oXy
for Shri B.S. Maines, Counesl,

| This Misc., Pstition is for retention
L of the O,A, filed before the Principel

. Bench of the Tribunal, The spplicant is

at present empleyed at Kennauj. Kannauj

is only sbout 170 miles from Allshebad Bench

of the Tribunal end he can conveniently file

his case thers, M,P, rajected, The pepers

. may be given back te the applicant for

fi1ing the cass bsfors ths concerme d Bench,
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1 | (AmIT AV BANERJI)
. CHAIRMAN
SRD 23,8,91
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~ CENTRAL ADMINISTRAT IVE TRIBUNAL
PRINCIPAL BENCH - -

Paridkot House,
CDpemi&ﬂg, Marg,

| New Dalhi-=110001
FROM: " Dated: oo .
Deputy Registrar (3), ' . %

Central Administrative Tribunal, k -
Principal Bench, New Dolhi,
To |
Ts  Shri Krishan Pal Singh o -
through shri 3,9, Mainee, Counsel . ~
Par the'Applicant. .
240 Jegriti Erclave
Delhj.“gzg‘
f",‘
, ‘ . _ Régﬁ. No. D.n:. ! -\\? >
m..;:zc !(.l'.iji.h.aa ga}- .5}?9.'1. coee LA X ] '*******APFLIC‘ANT (s) ’“
VERSUS
uuI SRRRRES D
..C....O’OQ.'....C......'.O...* *RESPDNDENT(S)
Sir, . ) o
I am directad to Foruard;hereuith'ascupy of SN R

Ordsr dated

‘ - . ibunal dn R |
ATt oy AP (g Tribunal in tho abovs
mentioned ca formation ‘an -Necessary actian, if any, - o

Pleass acknoule&ga,receipt.',
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
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Krishan Pal Singh

19 .
Shri 0.8, n.’.m.

NEW DELHI ' |
1880/91 //itzi:\

- APPLICANT (S)

Unien of Indie &

COUNSEL
US

RESPONDENT (S)

COUNSEL

Office Report

Orders
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Petitioner threugh Shri 8.0. Hadhok.pt-oxy
_for Shri 8,3, Maines, Counsel,

This Misc, Petitien is fer retention
of the O.,A, filed befors the Principal
Sench of the Tribunsl, The spplicent is
at present empleyed at Kannauj. Kanniuj
is only sbout 170 miles from Allshsbad Bench
of the Tribunal ind he can conveniently file
his case thers, M,P, rejected, The papers
may be given back te the applicant for

filing the case besfore the concerrs d Bench,

S, —_D

(amIT AV BANERJ!)
CHAIRMAN
23,8,91
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